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ANDHRA PRADESH ACTS, ORDINANCES AND

REGULATIONS Ete.,

The following Act of the Andhra Pradesh Legislature received
the assent of the Governor onthe 31% October, 2023 and the said assent is
nereby first published on the 2% November, 2023 in the Andhra Pradesh Ga-
zette for general information :

ACT No. 44 of 2023.

AN ACT TO REPEAL THE ANDHRA PRADESH VAIDYA VIDHANA
PARISHAD ACT, 1986 AND TO PROVIDE FOR MATTERS CONNECTED
THEREWITH OR INCIDENTALTHERETO.

Be it enacted by the legislature of the State of Andhra Pradesh in
the Seventy - fourth Year of Republic of india as follows,-

1. (1) This Act may be called the Andhra Pradesh Vaidya Vidhana Shorttitle, and

Parishad (Repeal) Act, 2023. commencement.
(2) It shall be deemed to have come into force on and from the 31*
July, 2023.

r In this Act, unless the context otherwise requires, - Definitions

(a) “Act” means the Andhra Pradesh Vaidya Vidhana Parishad
Act, 1986.

(b) “Commissionerate” means the Andhra Pradesh Vaidya Vidhana
Parishad constituted under sub-section (1) of section 3 of the Act,

(c) 'Directorate” means Directorate of Secondary Health as one
of the Head of the Departments of HM&FW Department;

(d) “Covernment’ means the State Government of Andhra Pradesh,
T.No. 42/187 1]
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3.

(e) “Notification” means a notification published in the Andhra
Pradesh Gazette and the word "notified” shali be construed
accordingly;

(1)  The Andhra Pradesh Vaidya Vidhana Parishad Act, 19886, is
hereby repealed and the Commissionerate for the State of Andhra
Pradesh called the "Andhra Pradesh Vaidya Vidhana Parishad”
constituted under sub-section (1) of section 3 of the said Act shall
cease to exist.

(2) The Repeal shall not affect the previous operation of the Act so
repealed or anything duly done or suffered there under,

On repeal of the Andhra Pradesh Vaidya Vidhana Parishad Act,
1986, .

fa) The Government hereby create and constifute a Directorate of
Secondary Health as one of the Head of the Departments of the State
Geovernment.

(b)  Allthe properties, assets and liabilities, contracts, agreements,
rights and obligations in relation to the Commissionerate shall stand
transferred to and shall devolve upon the Government.

(c) Every person who was immediately before the repeal,
appointed employed by Commissionerate shall be deemed to be
employed in Directorate of Secondary Health constituted under clause
(a). Such persons who, immediate before the repeal, were working
in the Commissionerate on foreign service deputation, shall be
deemed to be continuing on deputation in the Directorate of
Secondary Health.

Provided that the APVVP Employees’ (Service) Regulations
and other regulations shall continue to govern until further rules are
framed by the Government.

Provided further that no disciplinary proceedings shall be
deemed to be invalidated solely on the grounds of the initiation of the
sald proceedings by the respective appointing authorities /
disciplinary authorities as notified under the APVVP Regulations
previously applicable to the said employees deemed to be employed
in Directorate of Secondary Health as Government service, HM &
FW Department. It shall be competent for the respective appointment
l disciplinary authority notified under the rules consequent to repeal,
to conclude the said proceedings in accordance with law.:

[ Y

{d)  The control and management of all dispensaries, non-teaching
hospitals under the Commissionerate, as enumerated in Schedule
to this Act shall stand transferred to and vest in the Directorate and
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shall function under the administrative control of the Directorate of
Secondary Health.
(e) Any pending legal proceedings or cause of action existing
immediately before the enaciment of this repeal, by or against the
Commissionerate or any person acting on its behalf, may be
continued and shail be enforced by cr against Directoraie of
Secondary Healih.
5. (1) if any difficulty arises in giving effect to the provisions of this Pawer to
Act, the Government may make such order, by notification in the pe FGT‘”"E
: i ificulties.
Andhra Pradesh Gazette for removing such difficulty.
Provided that no order shall be made under this section after
the expiry of two years from the cammencement of this Act.
{2y Everyorder made under sub-gection {1)ghall be iai¢ as soon
as may be after it is made, before State Legislature.
6. (1) The Andhra Pradesh Vaidya Vidhana Parishad (Repeal) Repeal and
Ordinance, 2023 is hereby repealed. bballe Ly
(2) Notwithstanding such repeal, anything done or any action Ordirance
, A No 7 of 2023
taken under the said Ordinance shall be deemed to have been done
or taken under this Act.
SCHEDULE
LAND AND BUILDING PARTICULARS APVVP HOSPITALS E
| Valne ol Total 1
Piinth | Laxd ot Yaltne of |
=1, M e b Azea of | Year of Constmictio | , . Ning Year ol the Time .I&s:ﬁ'? ‘
Listriet | it the Copstruc | oValoe Rs | 5 ~oew | Purchnse of T 5
o : SHCRiEhS Bulldiag | Hen intakhs | PACRES | ctond | Purchese ‘t‘ﬁ:ﬁ‘:
1N Sgit LIL;L:: IV Loalkhs
] CHTETE S R ki N
1 | Srikalasam TERKAL | 99908 s | IS | 293500000 2;322 S N.A oo
2 __Srilca.lmlun-. A.H. Nﬁf;ﬁ%&ﬂﬁ 2::?10 03'?3'20 21.29 crore 1.??51\':.::5 Doration NA 23 Eron:_
3 | Seikelatam | CHC "'L"'H'*{-f;_‘:"““” 28564 Sfc | 1999 250 1akhs | 2.3 Acres KA NA |
.85 Acres
4 | Srilcakulem | CHC | PaLasa 242:::'9 1;:;9939- 2.5 erore Isgg:;'.;z , f;;‘; NA 755 crore
] Srikalm]a_m cho ITCEPUR 16335agiL %%11? 3B0Lakhs | 2.1SAcres | Donation NA G crore
Flinth
area of i
6 | Sdkakulam | CHC | BARUVA New 2008- | gsslakhe | 5.45 Acres | donation N i
constract 2009 Iiis
1 L]
7 ‘]Eﬂ_c.ammm C.H.C, | SOMPETA | 2555 Sqlt 1987 45 Joldhs 5.35 acres | donation NA | B.5 crere
AT A ke £ ; g |
o . + XOTA 12700 1 T & 80 Go it
8 | Sricalwlam | CHE | oholf Sal 2001 ap Lakhs i it s prabryg NA 10 crore
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5 | srikakuiam | GHe, |RAASTEAL yoep7 | zoie | 3o0imkne | 097 Actes | Donation | 6lans | 300
e i o 1032 % . : 380
[=¥ y 1 1
10 Srikalealam | C.H.C. Budithi ki 2014-15 380 Jakhs 4 zores Donatien A telhs |
11 | Srikalculam | C.HC. | Ponduru | 4000sh | 1988 S5)akhs | LS Acres | ETIONIEE NA 55 Jakhs
]
12 | Srkalulam | C.HE. m‘;‘i":ﬁ“a 15101 8 | 2004 176 Lakhs | 3.73 Acres | Donation NA R
13 | Srkakulam | CHG | Kot | 03859} 9055 | 325,19 12khs | 2.08 acres | Donation NA g
14 | Srikaljem | CH.G | Kavid | 2212885 1 30M% | o o0mkns | .75acres NA NA | 3.21akhs |
15 Srikakulam C.H.C. | Haripuram | 18845 50l 2003 103 Lakhs 221 Acres | Donation NA { I;‘Eﬁ's
o i Distriat FaRaT I
i Tatal il 1
. | Parvathipura IPARVATIPU L ] Mot " Not Nat
: mManyam | D7 M () “f 102996 | 2001 | Notéwallable | 218 | aouii. | available | Available
Parvathipura PALAKON Not 13-4
2 ianans AH. DA 8422642 i 197 lakhs 2.83 Avaliable na lokbs
Parvathipura Seethampe Mot Mot 187
3 miManyamn & ta SRR 2023 157 Takdea 258 Available Availabie lakhs
4 | Parvathipura| o Saluru' | 110800 27 o8 1850 30000 15 Cr
mManyam
2002 eE
- Parvathipura s ot Nat 5
5 s irysat C.HC. | Kurupam 5683 s fiot Available 2.64 Availatble Available 10Cs
Parvathipura . —_— e ¢ Hot Mol 1 Mot
& mhanyam C.HLC. Bhadregin 12073 1973 Hot Availabie ﬁ .02 Available l Availabie Availabie
- ]
Parvathipura Chinamera ot Mpt ot
> mManyam i - ngi e, s (o 143 .. | Available Available Available
2 District i
Total
Vizrianagara 3302246 £ governme 166.79
1 = AH. RAJAM saft 2001 166.79 2 acers AL na takths
Vizianizapgara
2 o AH. 5.KOTA 34874 2001 .13 e
Vizianagara GAJAPATI
% §0s Ty AR | nacaram | 19%2 2016 178 | Govt.land NA NA
Virianagara { 1.5
B % C.HC. | BADANOI | 8334 1991 355 | Govtiang | | Crores
Vizienagera % Cheepurup
ae SRS S e alli 16804 2017 585 | Qovuland
Vizianagara A |
& = C.H.C. Bobbili 30829 2022 | _La.?s-::r . gt it
Viziaangara % %
7 = C.H.C. | Nellimarls 6673 g 810 316 Hotkigsd | .31 Cr
Vizianagara f BHOGAFU ;
bz m 3 Seditn RAM 10862 2003 3 Govt Land
= District
Total
Mot
Available
2 32507455
Visakhapatna AGANAMP gty 1958+0n | 650+1650=2 due to 650+165
: m &8 v | DBREEER | 300 i Domated | pooated | 0<2300
9
Land
Visalchapatma Bheemuni | 53224720 | 2002+20 | 10D+328=42 Nat 100+328
2 iy CHE. | “catnam | 0-12522 21 8 2 GovtLand | 4 oaiiable . —28 '
Mat |
18722 Available
; : . 2017 3744250
2 |Visalthapatnam CH.C. Pendurthi +5550 3T4+259 1 Donated duc to i3
wn4n7z | TOREOIng | Denated 633
3 | Land
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5
Mot 1
oo Gopalapat | 8274+102 | 100440n | 168+550-71 Available | yq0.650
4 |Visgkhapatpnard C.H.C.
B nam | 88°18562 | going 5 2 il 0 P
5 LT e ¢
4 District i
Total ] i
: | ANAKAPAL 2002- i Cowt, ]
b A ;
nakapsi | DH. - 160234 atan 2398 435 Land - Sor N
D it ARSIPAT 1990- Govt,
ap AH. i 140197 o 2837 S v
3 | Anakapali | cH.c | KOTAPAD 1965620 Govr.
ap H.C u 38295 14 BE0 14 Land |
\ ROTAURA ! i
5. Anal 2 |
capalli | C.H.C. gy 31320 S5 380 pil T
; "NAKHAPAL Gove.
s - F =
i Yelamanch Govl i
61k .
e nakepalii | C.H.C, = 25655 i 551 TR +
T A i V.Nadugul | 19893820
nakapalli | C.H.C. : 25200 s 689 37| Donation
] Chodavara 2014820 ;
8 53 MO |
Azaleapall; C.HC i 16333 18 3282 25 Bonation N
8 Distriot H H
Total '
- PADERU 43415 = ; ]
1 ASR p. | TTon S 2016 450 Lakhs | 2.1B Acres | 2016 20 Lakhs | el
2 ASR AH. | arakum "‘gz;f' 2016 | 475Llakhs | 8.17 Acres
3 ASR AH. | Chiatapem | 39C 2003 3501akhs | 15Acres | Govt Lend
Sgmts
R.CEODAV | 348480
a AR f as LRCRRS S 1008 207 Lakhs | 8 Acrea =
5 ASR cHC | Cchintser 53551'1?&55 2018 ‘;331'15:’ 5Acres | Gowi Land | 5 Crores
3 A . Lome | Troaew b | 2018 | 388.5Lakhs | 3.74 Acres | ss0
1.2010 - 120
Lakhs, 2.
' 2020 - 565
7 ASR cue | VRAMAVA L 1ss68en | 1988 | Laihs, Total 'gﬂf;'t'? ot
685 Lakhs e
8 agn | g, | N 1512:;;2 2017 233 Lakhs | 2.09 Acres
Kunavara B35.0656 430.50 i
g A?}j _ Q.H.E. | m Snmts 2018 1 adcha 5 Actes (.‘rmrt._Land i 5 Crores
9 | District
b | Total [T, PR
East Cie] T E e H
b g S Y T “"P;*fiq 67 2018 550 1,85 Dsnation 750
Eaet i 2001. s =
- Sodavari CHE, ROVVUR 37648 2019 250 2.58 Donatizn 558
3 giﬁi&d CHC, | Kadiyam 1648 2004 584181=239 0.5 Donaticn 439
East Copalapur 2007. | 150+221.5=3 o : paE e
i Oriclenat C.H.C. o 164B6.5 o018 s 1.83 Donation 451 }
5 Gﬁ‘ii;n CHC. | Nidadawol: | 122133 | 1397 250 2,69 Donation 506
8 F s | o LAl ey 2019 | 106+500-505 |  1.04 Donation 659
- District
e L Total )
1 lalcinada AH, TUNL 24581 | qgg7 9.6 4.85 | 1929 Donation 1401.45
o PEDDAEY :
2 | xalcmaa | che i 39820 i 264 i . s L s
. PRATHIFA i
3 | Kakinada | CHC. DU 22627 1099 45 378 1997 | Govelend | 260 |
' Yeleswara !
s i iy ] m oot e 40 1. %35 | 1992 | Donation | <60
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; : Pithapurd i
R ¢ Kul;ads 4 S m it e 46 1996 | Coveland | 763
5 Kalkdnada C.H.C. Bamailkot 1296.71 018, 282 3 2018 Conation 559
i 7 | Keldnada | CH.C. | Pedapudi | 11625 2005 589 1.04 T e
8 Kakinadn C.H.C. Thallarawy 1626 2004 113 0.e9 1090 Caanbicn 230
e : Jaggampet
3 Hakinada | C.H.C. : 3198.73 1964 15 & s T At
; Pt o Rowthulap p
10 | Radnagy O EEL | ug | 9060 1999 36 4 1557 Dosation 523
10 District
Tatal 2
. 2 AMALAPL
1 | Keneseema | AN RAM DaGER 2001 S5 i Govtland | 283452 | 3774.83
RAMCHAN :
2 Konmesenma AH. DRAPURA 36020 54D BR
M 2002 0.63 Govt Land Qo026 1531.14
3 Honaseema CHE. RAZOLE 29771 2000 416,55 07 Donated 200 1116.55
8. Haomeeerms | CB.C. [PROTHAREL | - 47Va0 1995 53 2.3 Donated 1150 1375.3
P.Gannava
& | Kenaseema | CHC. vaT 15220 2009 $13.62 0.85 Denated 428 744,62
& Konaseema C.H.C. | Mandapeta 17810 2008 369.81 0.67 Gove Land 200 | 5981
i T
7 Honaseema CH.LC. Alamum bETT . 1987 103.15 0.56 Donated 1206 A33 15
| Kapilzswara
8 Honasecema C.E.C, i, 3941 2019 118.23 2 Dosated 120 23893
I 3 hMummidiv v
£ RAfpatu C.EL arem 14908 1097 423,62 1.08 Donated 108 331.62
10 Konassema C.H.LC. Allavaram 15608 15808 32776 0.75 Danated 13.5 441,98
: = :
1 13 Konassema EHE: Kothapalli BGES 1695 134.49 45 Donated 120 254,40
1 ¥ Distect
Taotal f—
‘West 61041 + 2002 & sl
| b | oedmens | PR | TARUKD 3 go0ss ayp | ORS00 | daos )
West TADEPALLIC
2 P AH. ey, BUGZ0 2001 103054000 483
Wast NARSAPU | 30354+10 | 20028320
2 Oeclaiari AH, RAM 000 17 68501800 2,056
West 5512,5+6 | 1966619
4 Godmyed | A% | PALARGLE | “mons 99 it 14
Wast BHIMAVAR | 13575+30 | 2002&20 "
4 Godavari AH. AM 560 17 TSIRA800 5.653
West
] TP C.H.C. | Penugonda 8818 9007 41960500 18
Wegt
7 B ockayie C.H.C. Achanta 17278 ame an3TAs00 1.757
West i
& Gataveti C.H.LC. A_]‘!:_h'_:tdl.. 12477 2001 21210900 2.15
s | Distdet
Total
1 Elar i |oopae | s 2001 111565200 4.88 Pt Hat \
1 o, I T = & ¥ " S
GUDEM S Available Available
CHINTALA e Hot Mot
2 Eluru AR, PUDI 18922.95 19986 32169015 6.86% Avallania Avaiiable
[ 5125105
+75303.5
d . HUZIVEED 2001. Not -
3 Eiury AR ') == plin ey 3396.53 5.3 Fesitatile 3396.53
=126854,
&7
4 Elare CHC, Halkaluru 35539.52 2018 TES 1.27 963
5 Elura CHC. | Denduluru | 8s412 | 2007 | 14350040 L hon s Ry
6 Elry | CHC. | Polavaram | 10349 weo | weesmoo | opess ) RSO CRE
7 Bt | Gac, |BUSWEIOR ] apg5 | ENS a4 2 1562 10000 | 324.01
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8 Ehuru CH.C | Bhimadole | 13812 2016 23140460 2.83 Not Mor |
e : 3 Availpble Avzilabie
n Distrct
= Total 1 1es j
1 Krishna AH. | GUDIVADA | 0661384 [ 2019202 | g4e558 3,48 2455.58
To9s
2 Krishna | cae. | AVANIGAD | gongg 2009 199598 2.07 1295.08
i - 1
2023
{ : 1087 :
| 3 | Krishna c.HC. | vuvuury | 23580 i 504.13 e o
1 | S ; 2001,
| o Krishna CHC. | Gudurs | 2691838 | 200 68717 s L o
: 2 2004 .
£ Krishna | CH.C. | Challapalli | 3627292 | Soon 787.2 2.8 767.2
6 Krishoa | cH.c. | CRPIAR | gg54004 | 2009 331 2.58 331
o e - iemia o
7 | Hishma | CHC. | Kankipadu | 137646- | 2023 a0 | 169 | 480
Distriet t
S, i ¢ Total | 1
1 NTR cH.C. N‘“ﬁm‘“ 27930.61 1983 598.27 2.44 598.27
2 1™ wan gug, | TR Dsasasny | 0D 104669 | 132 | ! 106,69 |
e . i y
3 | 5 MYLAVAR 1580, [
| W CHC. o 2892085 | oo 698.11 4.79 §98.11
Japgaishps 2008.201
1 NTR CHC. i 2117346 | 2oleas 606.82 1.42 606.82
5 NTR CH.C. W“’:’EP"‘ 20313.76 ";%g%‘ 720.75 0,91 720.75
6 | NR OHC. | SheikReja ] =
= oici i T Y = 7
Head
7 NTR Feis) e ,
e Gollapudi
3 District
Tatal
1 Guntar DH. TENALI | 200851 Emf.f‘?”' 441872 7.1
o e A Z000&20
F Guntur | CHC. | Prathipadu 30933 23 650,53 0.021
3 2005820
3 Guntur CHC. | Xollipara | 25533 o 561,73 S
4 Guntur | CHC | Ponnum | 1689914 20“?.?2“ 3738.11 .
B B T
! B o Guntur CcD Secretariat
] | Velazaroudi | £
= District
Total
1 Bapatia AH. | BAPATLA | 42399 2000 931.24 2,52
z g R e ¢ : 110819
Bapada AH. CHIRALA Jobil 126839000 GR1873000 oo
3 Bapatla | CHC. | REPALLE | 43682 2““?:20 961 A
i i Mizaznpat 2005820 | R T s
4 t Bapatlz CHC i 2088 17 199.94 1,07
5 B;patla C.H.C. N’.‘Igﬂ:‘ﬂm 04512 9017 2085.86 1.08
P! 3005820
Bapatla CHC. | PV.Paem | 31841 o 700.5 Sy
» 2006820
Bapatia C.HEC. Vemurm 8740 53 102,28 1.191
e o | 6861600
i apatla C.H.C. | Parchury 13222 2541100C 50204000 | 0
B Sl 7 . 5325040
apatla CH.C, Addania 10707 29060178 24180300 8
10 itk 3480650 |
Bapats S.H:C; E\'iart:u_rum 8073 3155_55.?2_" o b 3120000 &i ]
10 District
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Totdl |
) Painadu ap. | NAREARA L oogogs | 0020 | aassan G
2 Palnady A [OVEERON L g 199125‘20 116244 1.376
3 Palnadu AH. ’:":g]";g,‘;:w Giazg | 2008820 | 435554 4,147
4 Palnagy | chc. | MACHERL | ouges | 2000B20 | saz1g 1972
5 Palnady | CH.C. K%ﬁ?““ 25284 2000 556.25 123
6 Palnads | CHC. | “eouma | 17750 c%E::-uc 390.5 1.2
LH"; Palnadu | C.HOC. | Fe9ENUFER | g5 1992 72274 | 2.248
| 8 Palngdy | CHC. | Gurasle | 12387 2016 272,51 2.7
o | Palnedu | cHe Ipuru FET I B i 730.22 7.17
10 | Painagy | €HC. | Vinukonda | 18422 '_imi;‘;’m 408.25 1,683 §
o PiatrIcE ]
! Frdkasyn | DY G- i i Au::.?a.;ble 50819000 | , TV 26387400 i i
| 2 Prakaasam AH. 'GiDDSLUR 10139 A\rfi']u:hle =0ATE0000 Avﬁ:falb‘.ﬂ TR6T2600 9295500%
3 Prakasam | A Ygﬁiﬁdn 13222 m;{;;mc 30885000 Avart’if&tblz: 111940000 142&3 1%
4 | prakasam | MCH | oncole | aocara |, MOt | a3essse00 | , ROE R e
5 Prakasam | C.HC. | KANIGIRI | 20330 | Avaitable | 52090000 100000000 zsﬁggnu ;
6 | Prakssam | CHC. | cumBum | ossa | , Nt 1 34a1s500 BT B i
7 | Prakasam | CHGC Cm“l}_f"’““ ass |, Mot | 21538800 ORI L
§ | Prakssam | CHC. | Domal | 12000 |, "% 1 12000000 R,
9 | Prakasam | cHC | Dasi 1322 | jonm | 1sescoo0 | S T
10 | FPrakasam | CHC. | Kondepi | 10853 | , MO | 16733300 19200000 | 3593350
11 | Prakssam | CHC. | Pamur | 10788 |, 5% | 38506000 O e
| 12 | Prakesam | CHC Podili o7 | pviiige | 10625000 ]  casos | _’ls_g“i
W | ' 4
1 Nellors D.H. | ATMAKUR | 112450 T 2288.5 1041 2288.5
2 Nei_jn:e_- AH. WEUKU 137358,1 2004 2.5 i
a Nellore AH, HAVALY 70478 1985 2.47
4 | Nellore | CHC. | Alnr | 229896 | oo 900 — 900
5 Nelore C.H.C. Rapur 17379 2003 1.34
& Mellare C.H.C. Udayapgiri 37860 2016 633 198 B33
7 Neliore CH.C, | Ulavapadu | 173286 016 4335 4.3 4335
8 Nellore | C.HC. | Vinjamuru | 1688362 | ongsg 4335 ok G
9 Nellors CHC | Kowm | 14187 i < 6t
10 _ MNelore | cHe Eﬁﬂd SHATRS7 b (o o
11 Nellare cue, | TR ghigias o anod s
12 Nelors | cHC. | VOIREAR | yeasspn | Lose 433.5 e o
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8
13 Mal %7 O Podalaleur
Vit s u 1688362 | 4513 380 1.05 380
13 District
Totol
$2924754 | 2000.199 | 370.66+662.
aaieas8 | 320113 | 64+450+100
1 Chittoer DH. | CHITTOOR | +1799+21 | 0202000 | 0424.6424.2 | 5, 1839 ey | 284TeR
s0s2615s | 2000.19 | B4535¢37.2 0o
| 54272411 80.2000. | 6+73.25=264
2008 7.57
s 20 |
2 Chitoer AH. KUPPAM 5737.94 2015 381115 9.6 Govi Land
3 Chioor AH. PAL;MAN 44373 2005 339.86 5.5 1954 966 1355.85
4 Chit:oor AH. NAGARI | 71445 2014 14980 | 547 2007 | Goveland | 26289
o Nat
5 mea ot PUNGANU Mot O
ttoo C.H.C. R 2242.45 1985 250 5. Available AvaiabiE E Available
i g Karvetinag ; Nat Mot Denation
5] [ i
nitloar el - 39840 2029-23 1305 1.94 Available Available Land
ald-3300, N H
7 Chitcor C.HC. | Penumury | NewlBs6 | 2020.23 13085 1.95 Covt Land ot Lok
i ! P i | Available ¢ Available |
a8 ] & Net Nat Mot ¢
Chitoer C.H.C. S0DUM 513.79 1527 B84 0.25 | Avaiiabte Aveilebls | Aveilable
: " Mat Mot
8 Chingor e.H.C. V.lota 17600 1985 50 2 Goviland | .. oovle | Avadabie
01d-798 il
. P Kothakot s 2009, S Mot Mot i Available,
10 Chittoor CH.C. = ﬁgcll‘ic_;# 2022 100 #70=170 4.5 Availahle Availanie l Donated
=1488
Land
5405+510 | 1986200
11 I Chitaor cue Bangarupa TH4124 4+ 0. Eg;fgf;ﬂ%i 2 Mot Mot Mot
! L 20N LA lem 15081=27 | 2004.202 ioat Avallable | Available | Available
= 857 3 :
District
13 Tetal e
) Tirupst AH GQUDUR | 95703.2 Not Avatiable HbL o
: i ¢ 1007 293 | Goviland | Available | availebls
5 10,04 '
4 " f SRIKALAH | 73920.16 acres and i ; Mot Kot
Tirupats AH. ASTI 34 1 1996249 S00lakhs Emply 5 Govt Land e Avaiiabie
Acres |
R R i ey T e 16478 - i
I 2 Fiupais Ll BU B 1976 Io4 B 2 Donated | Avoilable | Available |
z CHADRAG! ot Mol Not
B L i B RI A 2006 i 63924 | Avedlable | available | Availavie |
: A - Mot Mot Fot
S i St ek His pEse 2006 ol 2.25 Muaiiwiie | Avsilabl | Aveiabie
30802364
& Tirvpad C.H.C, Vabkadu 435=1158% | 1952.202 | Mot Avellsble Mot Mot Not
51 3 2.3 Availabic Availabls | Available
: : Not Not Mal, Hot
7 . Tirupati CH.C. | Haidupeta 14750 2091 40000000 awaabie P i8iinanie Availnbls Available
i % R . Kot KMot Mot HNot
g8 Tlm[la[] C.H.C., Su"urpﬂt-a 2TeaT 2073 513 Available A“:B._i\:[ﬂh‘ﬁ Avaitable Available
: ; Venkatagir Not Mot Mot
= Torupat CHE, i 78408 2004 232 211 Available | Available | Avajlzhle
9296.03+ 1 o =
10 Tirupati CH.C, PUTTUR 5982.03= | 2016.201 llaq‘:‘g?ﬁ?gé‘u Mot Wot Not
15278.06 7 087 Availahle Available Availeble _1
CHINMA
11 Tirupati 5 GOTTIGAL 31100 7.5 Not Mot Not
= U _ 2022 1.8 pvailable | Availapie | Avallable
; 3 MARAVARI Mot Kot
12 | Trupay | CHC. | Wpay | 335488 | o400 300 2712 | Donaied | Available | Available
12 Dizstrict | i |
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Total
- ' " PRODDUT | 1543823
1 Kadapa D.H. UR 5 2011 1789 5.16
3 | PULIVERD " o
i S, s uLa | 599 | 1oen JE-52Ce 3.091 | Covtland | Avalsble | Avaiiabie
JANMALA - . Not
| L AR | wapugy | 259928 | o5 o 12 Donated availagle
2033,200
4 Kadzpa CHG Radvel 24503 95 676 Nat |
I 2020 2,19 Govt Land e Available |
Porumemsi Mot
B i SELE la i - 50 bie 1.52 Donated Available
s i Mot
v 1
b Kadapa CH.C. ermnpalli 38079 2006 230 2.0 Avaiisble
Kamalapur Mot Mot
Sl S0 00 am 3677033 | 2820 TCr 1.57 Dagated | Available | AvaBable
8 Kadapa | C.HC. | Chennur | 5359749 | oq00 570Cr 123 angied. |
P = . Not
: Kadaps | CHOC. | Sidbout | 3845 2021 6¢r 5112 | Donated Available
10 | Kadapa | cH.C. | Myawkwr | 2766221 | opap 316 S
District
| 10 Total b
MADANAFP 1906. Mat ol
W Rl i ALLL Hi544 1997 7225 Available | Available
i 1575.182 4 Naot Hot Mat
2 Annamayya AH. PIL?.:R 38913 g | Mot Available 25 Available Available Aviaiichle
- RAYACHO Not
3 | fewamagya | AH 1l 32670 1997 | 4.02 1595 Avedleble
i Nﬁt Not
+ Annarmayya AH, | RAJAMPET 138034 2015 Mot Available 3,17 Avsilable S atiable
Hot i
5 Anmamayya C.H.C. MAHAL 943353 2013 414 25 .E'.la Avsitabie i
VAYALBAD Mot
& Annameyya C.H.C. u 1358.4 1083 21 Avaiisbla
7 Annarmnayya CHLC. KALIKIRI 826845 | "-190g .04
B Thamaball ot n NalL
a8 Annamayya | C.H.C apalli E2784 Available Mot Available 49 Avaiiable
B Kothakel i
9 Annamayya | CH.C i 123710.4 2017 380 2.84
LAKKIRED
1d Annamayya C.H.C. oY 28B57.03 570
X DALLY 2020 2.71
11 F.nna_mnyya c_j_',If' RJ}% Kedur 19708 2023 B20 1,88 3500
B Distzict
Totad
GUNTAKA
1 Anantapur | A.H. L 13081 2002 1335 2.63 Danadon 1338
— 5| Anentapur | AF. | TADIPATRI | 23038 3023 | 2400 i7. 3 K Goviland | 2400 |
RAYADUR
| Amentgar | AH, G 13483 2023 s 13 Donation | 1700 !
[ ANANTAFD :.
Anantapur £.D.H R 15858 2023 1102 45 Govt lang | 1102
Anantapur CH.C. COOTY 5563 2023 1895 4.2 Covi. Land 165 i
¥ URAVAKD
Anantepur | C.H.C. KDA s 2023 o 2.81 Donaticn 137
Halvandur
7 Anantapur | C.HEC. 2 10800 ey 300 a e %0
SINCANNA
8 | fmantapur | CHC MALA 7380 2023 62 1.24 Govt. Land D8z
3 Anantapur | C.H.C. Pamidi 9777 o023 SEQ 1.34 Govt. Land | 560
Konatand!
0 Anartapur C.H.C. ] a 11288 2022 708 3.43 Govt, Lanid 705
11 | inemapur | C.HC. | Kanekal | 10082 | o509 152 s e g e )
11 Distriot
Taitnal
3 g - = 1288 Not Mot Mot
1 Sri Satya Bai D.E. HINDUPUR 65484 5010 Mot Ava.ilabic 6.1 avptialie Avallabie Available
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11
Sy - Lo Mot Hot Mot
2 ! Sri Satya Sai AH. KADIRL 198005 1997 le Available 4.59 Available E Available Ancikils
I s 5 DHARMAY | 10036.65 1989 | : et Mot Not
3 pnteeia | AR ARAM 6 2ppg | NovAvallable | 701 Avallable | Available | Available
4 1 98 R MADAKAS] 2020- Hot Not Mot
il e iu_! i RA 8033L.75 2022 #400 N 4.9 Aveilable Available | Aveilaple
: : FENUKON : Not Tiat
5 | 8ri Satya Sai H.C i 1
tya Sai | C.H v 76230 2004 Not Available 2.7 Seetiitie: 4 Susnibis 40 Cr
6 | SriSawyasai | cH | CHENNAK
vaSai | CH.C. OHABALEL 52379 2014 20316744 21 2013 1936000 | 32 Lekhs |
7 a5 5 . 176B3.10 Mot Mot Mot
rideyaSa | GHC. | Tanakal s | 2Ua8 120 3 Availeble | Available | Available
a 1 L NALLAMA 2002- e - Mot Not
| rlSalya Sal | CHC. NDA 13001.08 2003 Mot mm.ah;i 4.331_ 2001 Available | Avadlabie |
Kothacher Not Not b Mot
|7 | Saumbel | CHC v 195683 | e 426 i Aveilable | Avallsble | Available
1 i ) i i Hot Mot |
C | BriSaryaBai | C.EC, Gerantls 75520 2002 Not Available a5 Rrdi P 5 Crores |
S s . 2020- Mot ot Not
11 i Sarya 8ai | CHC. Raolla 2040 o 15000000 5 Pl Bl S s
i1 Diztrct
i Total o) =
1 Hurnool A, ADGNI 2000 273Acres {1 _
2 YEMMIGA
2 Kumeol _ AH. NOOR 1983 6.30 Acres -
3 Kumaol .08, ADGNI 1930 2.34 Avies =
4 Kurnosl S.H.C. Alur 1988 | 3.00 Acres -
5o - 13.41
5_ ¥urnool C.H.C. | Pathikends 1983 o : 28 y
b Kurnool C.H.C, | Kodumur 1593 4.59 Acres o=
7 Kumool | CHC | Orvaes | 2297180 | gnqp 63400 | 1.92 Acres i Govi, Land | 761.00
8 Kurnool CHC. | Veldurthi ?13;3'27 1988 627.00 0.5 Acres - Donated ! 696.00
H CD. i
| = Kurmoo! Co B.Camp 1500 Sft 19535 1500 . | 0.15Acres - .Govt, Land | 160.00
) Kuiopl
3 District
Total
BANAGAN
i Handyala AH, AbALLi 102538 1998 150 11.38 Dt
2 | Nendyala | AM. ohone | %375 | 1966 260000 | 2.51 Acres e Qovt, Land | 2747.00
i 5
3 RNandyala CH.C. | Alagadda 20044 1996 a0 2 Denatian
4 Nandyala CH.C. Panyam 13334 2017 300 0.75 Donatbon
o5 Nondyala C.H.C, Owhk 4334 2010 200 Q.75 Dionadon |
3 Nandyala C.H.C. | Kotkuntla | 15896 1958 25 1.52 o __Donation |
7 | Nandyala C.H.C. | Atmakur 23703 2005 46 2.23 Donabon
& : Sunnipanl =
8 Neandyala el el & 25814 1964 300 16 Donation i
Q Nardyala cHe | Nm:ﬂ;&mﬂc 15263 1998 %0 ) Denaton
10 Handyala c.1.C. Yallur 24088 2005 25 5.32 Danation
11 | Handyala CHL. Midthur 13882 2005 25 L1 Donacen
12 Handyala | C.H.C. | Velugodu 23849 2005 25 1.64 Denation
13 | Nandyala | cHe, | Behemehe 1"‘3;%'*3 1852 80.00 1.97 Acres “ Domated | 195.00
245 | ' =

G. SATYA PRABHAKARA RAOQ,
Secretary to Government,
Legal and Legislative Affairs & Justice,
Law Department.
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